
1 Name of Corporate Person
Airstar Digital Finserv Private Limited
{Formerly known ar Xiaomi Financial
Seffices lndia Private Limited I

Sate of lncorpomtion of Corporate
Person

fu thoriS Under Which Corporate
Perso* is incorporated I Reqistered

Registrar of Cornpanies, Karnataka

4
Corpomte ldentity Number of
Corporate Person u67100KA20r8FTC11 7484

Address of ttm Registercd Ofics and
Principal Office (lf Any) of Corporate
Person

Orchid Block E, Ground Floor to
4th Floor Embasy Tech Mllage,
Marathahalli, Sarjapura Outer Ring
Road, Benglauru-560103

Liquidation Commencement Date of
Corporate Person 24th Harch,2023

7 C OUUARAKANATH
Ho.3'1, Vidya Bhavan, 3rd Flool Rear
Block, Opp. Karunji Anjaneya Temple,
Vllest Anjaneya Temple Street,
Basavanag udi, Be ngaluru-56000.,4
Reg. No: IBBIflPA{0flP-N007{{/
t0t8-201gfi2318
Email : dwarakanath.c@gmail.com
Tel:08041203012 

v
24th April,2023

ortn
PU BLIC AH III O U H 8 E IIIIET{T

{R€gulation 14 ol ttre lnsolvency and Banlrupky Board o{ lndia

lYoluntary Ligu,idalion Process) Begulations, 201 7)
FOR THE ATTEI{TIOH OF THE STATEHOLDERS OF

AIRSTAR DIGTTAL FII{SERU PRI1TATE LIT|IITEB

ilotice is hereby given that the Alrstar Digital Finserv Private Limited fConpant') has
cornmenced volunhry liquidation on 2{th lilareh,2023.
The stakeholders of Airshr Digital Finserv Frivate Llmited are hereby called upon
to submit the proof of the claims, on or before 24th April, 2023 ts the liqurdatrr at the
address mentbned against the item No.7-
Tlm linarcial credihrs shall submit their proof of clai

post
ctronic means only.

by eleciro*ic
by

stakeholders may zubmit tleir proof of claims in pe nn b

Submission of futse or misleading proofs of daim llies.

arak nath
BatE: !5/03/2023 Liquidatar of Airstar Digital tnse

Allother
means

PIae: Bengaluru lBBlReg. Ho.: Reg. Ho: lBBlll -N007111I01 8.201 9tl 23'! I

,lOth October l0{87"

J.

6.

Name, Address, Email Address,
Teleptmne Humber and the
Regisbation Nu mber of tre Liquidator

Last Date for Subrnisslon of Clairns

*

Limited


